IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

06.01.2026

SL.|Name of Date of Case No. Cou
No.|Applicant " |Application Fee

Notified
amount
to be paid

Reject
Status

NARAYAN 340/2026 06 01.2026 |CRLMP/1293/2015 ;ﬁsoo 3728 OO ‘
|2 \J.BEHERA  [344/2026(06.01.2026 |WP(C)/36368/2025 |1o | |c |
3 |M R ROUTRAY[347/2026(06.01.2026 |WP(C)/36960/2025 |10 | c |
|4 |7 BEHERA  [348/2026(06.01.2026 |WP(C)/37624/2025 |10 | c |
|5 |J.K.MOHANTY [350/202606.01.2026 |WP(C)/36641/2025 |10 | c |
|6 |J.K.MOHANTY [352/202606.01.2026 |WP(C)/36269/2025 [10 | c |
7 |P R SWAIN [353/202606.01.2026 |WP(C)/30090/2025 [10 | c |
8 |T K NAYAK [354/2026(06.01.2026 |WP(C)/19839/2024 |10 | c |
|9 |J.K.MOHANTY [355/202606.01.2026 |[WP(C)/36272/2025 |10 | c |
10 |M.R.ROUTRAY [362/202606.01.2026 |[WP(C)/36987/2025 |10 | c |
‘11 e aH 365/2026‘06.01.2026 BLAPL/8460/2025 ‘10 ’ ‘c ‘
12 |R.K.BARIK |369/2026/06.01.2026 |WP(C)/36647/2025 |10 | lc |
|13 |R.K.BARIK |370/2026/06.01.2026 |WP(C)/36626/2025 |10 | lc |
14 |R.K.BARIK |372/2026/06.01.2026 |WP(C)/36619/2025 |10 | lc |
15 |R.K.BARIK |373/2026/06.01.2026 |WP(C)/36627/2025 |10 | lc |
16 |R.K.BARIK |375/2026/06.01.2026 |WP(C)/36621/2025 |10 | lc |
17 |R.K.BARIK |376/2026/06.01.2026 |WP(C)/36614/2025 |10 | lc |
18 |R.K.BARIK |379/2026/06.01.2026 |WP(C)/36610/2025 |10 | lc |
|19 |D PANDA 1380/202606.01.2026 |FAO/633/2012 0 | S
20 |D.SWAIN 1390/2026 [06.01.2026 |ABLAPL/14828/2025 |10 | c |
21 |A.K.PRADHAN|392/202606.01.2026 |ABLAPL/14842/2025 |10 | lc |
22 |J BEHERA  |408/2026(06.01.2026 |ABLAPL/14800/2025 |10 | lc |
23 |B C PANDA |416/202606.01.2026 |WP(C)/14944/2006 |7 | v |
24 |L D PANDA |419/202606.01.2026 |CONTC(CPC)/96/2017 10 | v |
25 |L D PANDA |422/202606.01.2026 |WP(C)/23251/2019 |10 | u |
26 |D NAYAK 1425/202606.01.2026  |[RSA/79/2025 0 | u |
27 |s BEHERA\ |427/2026/06.01.2026 |CRLREV/806/2025 |10 | v |
28 |S K PANDA [428/2026/06.01.2026 |CRLMC/4228/2025 |10 | v |
29 |A K SWAIN |433/2026/06.01.2026 |[WP(C)/31220/2021 |10 | u |
|30 |B.BEHERA  |437/2026/06.01.2026 |ABLAPL/14852/2025 (10 | lc |
31 |P K MUDULI |439/2026/06.01.2026 |ABLAPL/15083/2025 |10 | c |
132 |U P BAG 1444/2026|06.01.2026 |ABLAPL/15080/2025 |10 | c |




33 |P.PARIDA  [447/2026/06.01.2026 |ABLAPL/8238/2025 |10 | c |
34 |P K MOHANTY [449/2026(06.01.2026 |ABLAPL/15097/2025 |10 | lc |
135 |s K BEHERA |450/2026/06.01.2026 |ABLAPL/15099/2025 |10 | lc |
136 |D K BEHERA [451/2026(06.01.2026 |ABLAPL/15023/2025 |10 | c |
137 |D.SWAIN 1453/202606.01.2026 |ABLAPL/10570/2025 |10 | lc |
‘38 oy fmAR 454/2026‘06.01.2026 ABLAPL/15084/2025 ‘10 ‘ ‘c ‘
139 |D.SWAIN 1457/202606.01.2026 |ABLAPL/10575/2025 |10 | lc |
|40 |D.SWAIN 1458/2026 [06.01.2026 |ABLAPL/10812/2025 |10 | c |
|41 |P. K. BARIK|469/202606.01.2026 |FAO/199/2025 0 | c |
JADUNATH

42 | DA 482/2026(06.01.2026 |BLAPL/8748/2025 |10 C

143 |R. K. NAIK [485/2026(06.01.2026 |WP(C)/35755/2025 |10 | c |
49 |5 O 486/2026(06.01.2026 (WP (C)/36448/2025 |10 c

|45 |A. PARIDA [487/2026(06.01.2026 |WP(C)/32585/2025 |10 | c |
|46 |T. NANDA  [488/2026(06.01.2026 |WP(C)/35516/2025 |10 | c |
|47 |B. BARIK  [490/2026(06.01.2026 |WP(C)/37083/2025 |10 | c |
|48 |K. C. SAMAL|491/2026(06.01.2026 |WP(C)/35389/2025 |10 | c |
149 |R. K. NAIK [493/2026/06.01.2026 |WP(C)/34931/2025 |10 | c |
50 |R. K. NAIK [494/2026(06.01.2026 |WP(C)/34727/2025 |10 | c |
|51 |A. MOHANTY [496/202606.01.2026 |WP(C)/37702/2025 [10 | c |
|52 |D. BISWAL [500/2026/06.01.2026 |[WP(C)/37707/2025 |10 | lc |
|53 |D. BISWAL |501/2026/06.01.2026 |WP(C)/36870/2025 |10 | lc |
|54 |D. BISWAL |502/2026/06.01.2026 |WP(C)/36853/2025 |10 | lc |
|55 |SK BEHERA |503/202606.01.2026 |ABLAPL/12848/2025 |10 | c |
|56 |N SAHOO 1505/202606.01.2026 |ABLAPL/12798/2025 |10 | c |
57 |S. DAS 506/202606.01.2026 |WP(C)/36839/2025 |10 | lc |
58 SALEiCK 508/202606.01.2026 [WP(C)/36393/2025 |10 c

59 SALEiCK 509/202606.01.2026 [WP(C)/36353/2025 |10 c

60 ;ALEiCK 511/202606.01.2026 |WP(C)/36445/2025 |10 c

61 ;ALEiCK 513/202606.01.2026 [WP(C)/36599/2025 |10 c

62 ;ALEiCK 514/202606.01.2026 |WP(C)/36594/2025 |10 c

63 EALEiCK 516/202606.01.2026 [WP(C)/36591/2025 |10 c

|64 M BASU 517/202606.01.2026 |[RSA/491/2024 0 | u |
65 EALEiCK 518/2026 (06.01.2026 |WP(C)/36486/2025 |10 c

66 EALEiCK 519/2026(06.01.2026 |WP(C)/36451/2025 |10 c

67 |B K LENKA |521/202606.01.2026 |MACA/668/2005 0 | |
68 |S R BARIK |523/2026/06.01.2026 |WPC(OAC)/3404/2015 |7 | u |




69 |S R BARIK |526/2026/06.01.2026 |WP(C)/6741/2008 |10 | v |
170 |s R BARIK |527/2026/06.01.2026 |WP(C)/8665/2022 |10 | v |
71 |D. BISWAL [528/2026/06.01.2026 |[WP(C)/37739/2025 |10 | c |
|72 |A. PARIDA [530/2026/06.01.2026 |WP(C)/36576/2025 |10 | lc |
73 |H JENA 1531/202606.01.2026 |0JC/2553/1991 0| v |
74 |s. GUPTA  [532/2026(06.01.2026 |WP(C)/36318/2025 |10 | lc |
|75 |L SAHOO 533/2026 (06.01.2026 |WP(C)/7177/2012 |10 | v |
76 |S. GUPTA  [534/2026(06.01.2026 |[WP(C)/36321/2025 |10 | lc |
77 |M K RANA  |535/202606.01.2026 |0JC/2642/1996 0 | v |
78 |S. GUPTA  |536/2026/06.01.2026 |WP(C)/36339/2025 |10 | lc |
79 |S. GUPTA  |537/2026/06.01.2026 |WP(C)/36348/2025 |10 | lc |
|80 |S K DEB 538/2026 (06.01.2026 |WP(C)/7000/2016 |10 | S
81 |s. GUPTA  [539/2026(06.01.2026 |WP(C)/36362/2025 |10 | c |
82 |s. GUPTA  [540/2026(06.01.2026 [WP(C)/36453/2025 |10 | c |
‘83 N NTGRALT ‘541/2026‘06.01.2026 FAO/78/2019 ‘10 ‘ ‘U ‘
84 |S. GUPTA  [542/2026(06.01.2026 |WP(C)/36469/2025 |10 | c |
85 |s. GUPTA  [543/2026(06.01.2026 [WP(C)/36476/2025 |10 | c |
86 |R K BISOI |544/2026/06.01.2026 |WP(C)/2034/2017 |10 | S
87 |T. SWAIN  |545/2026/06.01.2026 |[WP(C)/36509/2025 |10 | c |
88 |P R SINGH |546/2026/06.01.2026 |BLAPL/6502/2005 |10 | o
89 |R K BISOI |547/2026/06.01.2026 |BLAPL/7591/2005 |10 | v |
90 |T. SWAIN  [548/2026/06.01.2026 |WP(C)/36845/2025 |10 | lc |
91 |A K MOHANTY [549/2026|06.01.2026 |MACA/453/2016 0 | o |
92 |B N MISHRA [550/2026|06.01.2026 |SA/388/1965 |7 | SR
93 |T. SWAIN  [551/2026/06.01.2026 |WP(C)/36651/2025 |10 | c |
94 ;ALEiCK 552/202606.01.2026 [WP(C)/36370/2025 |10 c

95 EALEiCK 553/202606.01.2026 |WP(C)/36361/2025 |10 c

96 SALEiCK 554/202606.01.2026 [WP(C)/36754/2025 |10 c

97 B apmy  |555/2026(06.01.2026 |ABLAPL/14863/2025 |10 U

98 | 556/202606.01.2026 |WP(C)/36373/2025 |10 | lc |
199 |S MOHARANA [557/2026(06.01.2026 |[WP(C)/10582/2025 |10 | u |
1100 |S MOHARANA |558/2026(06.01.2026 |[WP(C)/15037/2025 |10 | u |
101 D P DASH  |565/2026/06.01.2026 |BLAPL/13795/2025 |10 | c |
1102 |S SAMAL 567/202606.01.2026 |CONTC/5386/2024 |10 | o
1103 A K ROUT  |569/202606.01.2026 |WP(C)/30/2026 0 | u |
1104 M NAIK 571/2026 06.01.2026 |ABLAPL/15013/2025 |10 | v |
1105 |J P KAR 572/202606.01.2026 |ABLAPL/15039/2025 |10 | v |
1106 |J ROUT 573/2026|06.01.2026 |[BLAPL/12195/2025 |10 | v |
1107 |P K LENKA |575/202606.01.2026 |CMP/2040/2025 0 | u |
1108 |S DASH 578/2026(06.01.2026 |WP(C)/23666/2025 |10 | lc |




1109 |J D MUDULI |579/2026/06.01.2026 |WP(C)/36447/2025 |10 | lc |
1110 [N ROUT 580/202606.01.2026 |WP(C)/35882/2025 |10 | lc |
111 |L BHOI 581/2026(06.01.2026 |WP(C)/34633/2025 |10 | lc |
112 D K SAHU  |582/2026/06.01.2026 |WP(C)/24925/2025 |10 | lc |
1113 |s DAS 584/202606.01.2026 |CRP/17/2023 0| lc |
1114 [P C MOAHNTY [585/2026|06.01.2026 |CRP/17/2023 0 | c |
1115 |L.D.MOHANTY [588/2026 |06.01.2026 [SA/104/1991 |7 14.00,3%4 v |
‘116 o ASH 589/2026‘06.01.2026 ABLAPL/15069/2025 ‘10 ‘ ‘o

1117 R K SARANGI [603/202606.01.2026 |ABLAPL/8874/2018 |7 | |
1118 [R SAHOO 1605/202606.01.2026 |FAO/804/2018 10| |
119 |T MISHRA  [606/2026|06.01.2026 |MATA/341/2024 0 | CHE
1120 |[S K SAHOO [607/2026(06.01.2026 |CRA/118/2001 10| | |
121 |A MISHRA  |608/202606.01.2026 |[WP(C)/11108/2021 |10 | | |
1122 |[K SAHOO 609/2026 [06.01.2026 |CRLMC/2055/2008 |10 | o
1123 |L K NAYAK |610/202606.01.2026 |WP(C)/448/2017 0 | S
124 |P N NAYAK |611/202606.01.2026 |0JC/4629/2000 0 | S
125 M BEHERA  |613/202606.01.2026 |CMP/1375/2025 0 | S
126 [P C DAS2  |614/2026/06.01.2026 |WP(C)/20929/2025 |10 | S
127 |P R MISHRA |615/202606.01.2026 |ABLAPL/14902/2025 |10 | S
128 |S K SWAIN |616/202606.01.2026 |ABLAPL/14816/2025 |10 | o
‘129 ;?g;ﬁiIT ‘617/2026‘06.01.2026 ADMLA/1/2025 ‘7 ‘ ‘U ‘
1130 M BISWAL  |618/202606.01.2026 |CMP/1754/2025 0 | N
1131 M BEHERA  |619/2026/06.01.2026 |[WP(C)/36518/2025 |10 | v |
1132 M BEHERA  |620/2026/06.01.2026 |WP(C)/32482/2025 |10 | v |
1133 M BEHERA  |621/2026/06.01.2026 |[WP(C)/36512/2025 |10 | v |
1134 |A SUNDARAY [622/2026/06.01.2026 |[WP(C)/37525/2025 |10 | v |
1135 |S K SWAIN [623/2026(06.01.2026 |WP(C)/21422/2024 (10 | SR
1136 [M ROUT 624/2026(06.01.2026 |WP(C)/30793/2025 |10 | SR
1137 |J P KAR 626/2026(06.01.2026 [WP(C)/33597/2025 |10 | SR
1138 |J P KAR 627/202606.01.2026 |CRLREV/513/2025 |10 | SR
1139 |J P KAR 628/2026 06.01.2026 |[BLAPL/10787/2025 |10 | u |
1140 |A MOHANTY [629/2026/06.01.2026 |ABLAPL/14870/2025 (10 | u |
141 D K BISOI |630/2026/06.01.2026 |CRLMC/2390/2025 |10 | v |
1142 [P K PAL 1631/2026|06.01.2026 |CRLMC/5666/2025 |10 | u |
1143 |M BEHERA  |632/202606.01.2026 |CMP/2134/2025 0 | o |
144 M.R.SAHOO |633/202606.01.2026 |WP(C)/28427/2025 |10 | c |
1145 K N SAHOO |634/2026/06.01.2026 |WP(C)/36817/2025 |10 | u |
146 K N SAHOO |635/2026/06.01.2026 |[WP(C)/36553/2025 |10 | u |
1147 |K N SAHOO |636/2026/06.01.2026 |WP(C)/36473/2025 |10 | u |
1148 [K N SAHOO [637/2026/06.01.2026 |WP(C)/36468/2025 |10 | u |
1149 |K N SAHOO |638/2026/06.01.2026 |WP(C)/36434/2025 |10 | v |
1150 |MANORANJAN [639/202606.01.2026 |ABLAPL/14557/2025 |7 13.00,3*3 |




| |pas | | | | [PAPER LESS |

151 [K N SAHOO |640/2026/06.01.2026 |WP(C)/36425/2025 |10 | U

152 [K N SAHOO |641/2026(06.01.2026 |WP(C)/36426/2025 |10 | U
AMLAN 4.00,3%4

153 [Congrr paup 642/2026(06.01.2026  |CRLMP/1575/2025 |7 A
AMLAN 3.00,3*%3

154 [Congrr paup 643/2026(06.01.2026  ABLAPL/14143/2025 |7 bR LEss  |U

| | | ‘Total 11510

NIC




